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Mr. Deputy-Speaker: I take it that

he has the leave of the House to
withdraw his Resolution.

Some Hon. Members: Yes,

The Resolution 1was, by

withdrawn.

leave,

Mr. Speaker: Shri B. Kl
Das . .

Deputy
.absent. Shri S. M. Banerjee:

16.31 hrs,

RESOLUTION RE: RISE IN PRICES
OF ESSENTIAL COMMODITIES

Shri 8. M, Banerjee (Kanpur): Sir,
[ beg to move:

“In view of the growing dis-
content among the people of this
country against QGovernment's
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failure to check abnormal rise in
prices of all esgential commodities,
this House recommends to Gov-
ernment the following for imme-
diate adoption and implemen~
tation:—

(i) State Trading in foodgrains;

(i) ba.n_ on speculation in foud-

£Tains;

(iii) exemplary punishment to
hoarders and black-mar-
keteers; and '

(iv) formation of a Price Stabili-
sation Committee.”

Sir, yesterday, the hon. Finance
Minister, Shri T. T, Krishnamachari
in reply to a question said this, Be-
fore I read it, I must congratulate
Shri T. T, Krishnamachari for his bold
and firm gtand which he took during
the Question Hour. He said;

“The mere existence of a Price
Stabilisation Board—there is one
which doeg exist in my Ministry
today, fthe Price Committee of
the Secretsries—doeg not geem to
do any good. It is a matter
which bhas to he consideced in
conjunction with the Chief Minis-
ters, and it seems to my mind—
it doeg not bind either the Gov-
ernment or the Chief Ministerg at
the moment—that it is almost
inescapable that there will have
to be a rigorous system of State
trading and rigorous control over
retail distribution, but thiz can—
not be done by the Central Gov-
ernment because the Centra]l Gov-
ernment has neither the agency
nor the competence for the pur-
pos, without the collaboration of
the States.”

He made a definite statement and I
hope he came to the con:lusion that
State trading was the only solution
now in the present situation of the
country. I hope our Finance Minis-
ter, in consultation with the Food
Minister and his Cabinet colleagues.
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has come to this conclusion and I
hope the State trading in foodgrains
ig likely to be introduced or will be
introduced very soon to arrest the
rising prices.

Sir, I am not a supporter of any
control. We do not want any 'control
unless it becomes absolutely essen-
tial. When sugar was controlled and
decontrolled many times, we know
that when it wag under control the
situation wag the same and even after
decontrol the situation did not im-
prove because of the corrupt distri-
bution machinery. It wag admitted
by my friend, Shri Thomas and also
by the Finance Minister that the dis-
tribution machinery—they dig not use
the word ‘corrupt’ but they did use

- these words—has not adequately
worked or efficiently worked. So, my
suggestion js that they should heve
State trading in foodgraing imme-
diately.

Shastri, for whom' I have great re-
gard has sald this on economic issues.
This is what has appeared in the
press:

“While outlining his sapproach
to eeonomic questions, Mr, Shastri
on the urgent need to
soaring pricess. In a
days he would discuss with
Ministers for Food and Agri-
culture and Finance as well as the

:
;

few
‘the

I know Shastriji has many qualities
of our late Prime Minister Shrl Nehru.
The biggest compliment I can pay
him today is by saying that he is the
‘nocket edition Nehru'. He must rise
to this occasion and take a firm deci-
sion for bringing the prices down.
When we talk of State trading, my
other friends in the Swatantra Party
and other parties may object to It
They may say that de-control is the
enly solution and that free market is
the only solution. But if State trad-
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ing cannot solve the problem, let
them give another alternative. What
is the other alternative? What is the
other programme? They must come
out with this before objecting to State
trading.

Sir, the Bengal Cabinet also dis-
cussed this food situation because you
know the condition in Calcutta and
other places in West Bengal excite
horror than pity. 1 was recently
there from 17th May to 24th May and
I saw that ‘there was no rice availa-
ble—no rice available anywhere. The
price of fish was ranging from Rs. §
to Rs. 8 per kilo and still it was
not available. The price of mustard
0il went up from Rs. 3 to Rs, 3.50 nP.
and incertain places to Rs 4. And
still the gense of comlacency is going
on.

This is what the papers say:

“The West Bengal Cabinet dis-
cussed the serious food situation
in the State for over two hours
today.

the State, he maid that “full
control” of rice and other essen-
tial commodities would be in-
effective and would create more
problems than it would solve um-
less rationing was enforced in
all States”
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1 do not know whether all the Chief
Ministers of the States will subscribe
to ‘the ideology of Mr. T. T. Krishna-
machari. I wish him all the good
luck. But I do not know whether
he will really be able to rally round
all the Chief Ministers of the States,
his own colleagues in the Cabinet and
even the Members in this House be-
cause I see an amendment to wmy
Resolution. It reads:

“That in the resolution,—

(1) after “commodities” in-
sert—

“and ensuring adequate
remunerative prices to
the growers of agricultu-
ral produce”;—

T agree with this; I accept this amend-
ment. And then further it says:

“(ii) for “State Trading in
foodgrains” substitute—
“effective functioning of co-

operative marketing socie-
ties".

Bir, it clearly reveals the mind. It
really takes us to the situation where
it is said: Do not accept State trad-
ing because some Leftists lead in this
country for State trading. What is
the solution? People are not going to
die like this. What happened in
Bengal happened in Rajasthan, More
than one lakh people were just fac-
ing starvation. My hon. friend,
Maharaja Karni Singhji perhaps sub-
mitted the report. He toured ‘the
entire Rajasthan area. He ig neither
a Communist nor a Socialist. He said
that more than one lakh people were
facing starvation in Rajasthan. What
happened in UP.? Whenever our
Food Minister had a press conference
about the price of wheat, the price
used to go up. TUltimately, we had
to request our Food Minister not to
deliver speeches because every gpeech
pushed up the price. Ultimately, we
find that the main food of U.P. name-
'y wheat is being sold at 5 high
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price. Shmilarly, arhar dal is belng
sold at one rupee per kg.

Shri U. M., Trivedi (Mandsaur):
Where do we get it so cheap? I am
paying Rs. 1.30 per kg,

Shri S. M, Banerjee: That is very
good. They may charge more from
my hon. friend, because he is a Mem-
ber of Parliament and his salary is
golng to be increased. But the com-
mon man is paying at least one rupee
per kg The price of wheat in the
open market is 1 seer and 8 chattaaks
per rupee. That is the price in the
wheat-producing area.

Then, what is happening to other
articles like vegetable in the market?
‘The position is as follows. The hon.
Minister Shri B. R, Bhagat did not
give us the retail price, but he did
admit that the rise was 8% per cent.
He sald yesterday:

“As for the extent of rise, the
wholesale price index was 1389
at the end of Februarv, 1084 as
against 143 by 18th May.”

Then I put another question:

“Whv don't you say something
about retail prices?”

Shri B. R. Bhagat replied:
“Tt §; 8} per cent higher™.

Then hon. Minister was referring to
the wholesale price. When my hon.
frisnd Shri A. P. Jain wanted to pin-
point him bv saving that he must
know the retail prices, Shri B. R.
Bhagat replied:

“We do not have the figures™.

'This was what he said vesterday. 1
doubt wverv much whether Shri
Swaran Singh or Shri A M. Thomas
has got anv firures in this regard. No
fizures and no statisties gcan convinee
the peonla of +his countr+ that there
haz not been anw rise. Mv hats off to
the peonle of this countrv for their
patience! Had it been any other



1459 Resolution re: JYAISTHA 15,

country, they would have thrown this
Government out.

~What is happening today? What is

the position in regard to the index
figures? 1 shall give the wholesale
index figures for February, 1963 and
February, 1964,

They were as follows:

m
Item Fet!:ﬁcpfs:mm. 1964

Cereals . 102 122
Pulses . . . 103 129
Fruits and vegetables 133 157
Milk and ghee 122 128
Edible oil 146 155
Fish, egg and meat . 135 153
Sugar and gur 148 177
Others 178 180
Group Index . i 124°2 1404
Fuel, power and light

lpbricants . . 1234 1395

1 wish to point out also the difference
in the wholesale prices between Janu-

ary, 1964 and February, 1864. The
figureg were as Iollows,

Item ]s}!%ﬂsfﬁth.lﬁgﬂ.
Cereals . 118 122
Pulses . : . 124 129
Fruits and vegatables 147 157
Milk and ghee 127 128
Edible oils . 150 155
Fish, egg and meat . 155 158
Others . : . 178 180
Group Index . 137-8 140°4

I would also like to point out that the
prices are increasing every week. I
have before me figures indicating the
wholesale prices week by week. I
might mention the figures, for insance,
in regard to cereals. On 9th May,
1964 it was 147.7 on 2nd May, 1964, it
was 146. That shows that it has risen
in one week from 146 to 147.7. On
11th April, 1984, it was 143. So, from
143 in April, it has risen to 147.7 on
9th May, 1964, The figure on 11th
May, 1983 was 131.4. Similarly, in
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regard to pulses and other things also,
the prices have been going up week
after week. Even during the period
from the 2nd to the 9th May, 1984
the prices have registered an increase.

If this be the situation, I do not
know what the fate is going to be of
those 27 crores of people, who even
according to the Planning Minister,
are just getting 7} annag per - day.
Are they not facing a starvation con-
dition? According to the reports of
various commissions, half of the popu-
lation belonging to the entire working
class is getting just above the starva.
tion line and sometimes below the
starvation line also. And what is the
compensation thet has been given to
neutralise the price increase?

The Central Government emplo-
yees wanted something more. They
fulfilled all the conditions according
to the Pay Commission’s recommenda-
tions. But what were they actually
given? The lowest-paid employees
was given the smallest amount, name-
ly Rs. 3.50, that is, three rupees and
fifty paise. The term ‘naya’ has been
removed now. That is the only con-
solation. This sum of Rs. 350 is
given to those who are getting bet-
ween Rs. T0 and Rs. 100. But Rs.
10 to 20 is given to those who are
getting between Rs. 500 ang 600. Is
that socialism? T do not know this
Congress Socialism. If that is
the conception of socialism then
the people will think that this
socialism is much more dangerous
than the Chinese aggression, because
it goes into the houses. I must warn
this Government. I do not want to
impute any motive to any Member of
the Cabinet, but my warning applies
to all. If they want to move this
country towards socialism, let them
make up their minds gbout the prices.
Let them make up their minds whe-
ther they are going to introduce State
trading in foodgrains.

T am happy that forward trading on
14 items has been banned. That Is
good, but T must submit that this de-
clsion was also taken very late.
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Speculation going on, and banks are
giving advances. And yet the banks
could not be nationalised. Unless the
banks are nationalised, these advances
will go on, and everything will be
purchased by a handful of persons,
and the prices will not come down.
Therefore, my submission is that a
price stabilisation committee should be
formed.

Resolution re:

My second suggestion is that Gov-
ernment should jmmediately convene
a conference of the representatives of
various political parties, progressive
and eminent economists, trade wunion
representatives, ang representatives of
kisans, and immediately try to solve
this matter by sitting across the table
and getting their suggestions. Other-
wise, I am afraid that a day will be
fast approaching when all those who
are unhappy over this may raise their
mighty voice. !

What happened in Calcutta on the
20th of last month? The Chief Min-
ister of West Bengal said to the press
very proudly that the strike was par-
tial and it could not materialise, be-
cause of the efficiency and effective-
ness of the West Bengal Government.
1 was there on the 20th ang 1 know
that each tram and bus was
by six or seven police constables. But
I may tell you that if the people get
rice at Rs. 55, fish at Rs. 8, wheat
at Re. 1 per kilo and they will get
also one k.g. or less, no police or army
can control the situation.

of socialism. Talk of

the whole thing”
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I have to pay Rs. 66 or Rs. 67 for the
same thing. Where should the

that will not solve the problem.
Blackmarketing must come to en end,
hoarding must come to an end, and
that can only be . done by Govern-
ment not by producing statistics here,
but by taking stern measures. When
they talk of statistics, it reminds me
of a story.

The Minister of Food and Agricul-
ture (Shri Swarapn Singh): Today
you have given a lot of statistica.

Shri 8, M. Banerjee: That is from
the books that you produce. I never
quote my statisties because I have no
machinery for producing statistics.

Shri Swaran Biagh: You rely on
them?

Shri 8. M. Banerjee: I do rely on
them as long as 1 believe them. I
have great faith in this Government,
T have faith in you also, T have faith
in human nature.
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But the story is very Interesting,
and because it comes from the villages
of UP. I will tell it in Hind,
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Re. 1/- today. But
made available, prices had gome up, it
appears, by 12§ per cent It is not so,
whether it is Punjab or Bengal or any

Mr, Deputy-Speaker: Motion mov-
cd:

“In view of the growing dis-
eontent among the people of this
country against Govermment's
failure to check sbnormal rise in
prices of all essential commo-
dities, this House recommends to
Government the following fer
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(i) State Trading in foodgrans;

(ii) ban on speculation in food-
Erains;

(ili) exemplary punishment to
hoarders and black-market-
eers; and

(iv) formation of a Price Stabi-
lisation Committee.”

Mr. Deputy-Speaker: There is an
amendment, Is Mr. Malaichami mov-
ing it?

Shri Mmlaichami (Periyakulam): I
heg to move:

That in the resolution,—
(i) after “commodities”

“and ensuring adequaie remu-
nerutive prices t0 the grow-
ers of agricultural produce”;
and

(i) for “State Trading in food-
grains” substitute—

“effective functiening eof co-
operative marketing so-
-cimties".

1 om happy that the Mover has
said fre would accept my amendment
which ensures adequate remunerative
price to the growers of agricultural
products. From that we can under-
stand that a very peculiar situation
gbout prices prevsils in the country.
On the one hand consumers are not in
a position to get things at reasonable
prices. But at the same time, the
producers also are denied a reason-
able remuneration. It prevails not
only in the agricultural sector—I
mean this situation—but also in the
imdustrial side alse. Unless the price
te the comsumers is ensured at a
reasoneble level and the producers
also are enabled to get a decent price
for their preduction, it is not pessible
to maintain economic growth. The

ingert
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price policy of the Government must
be such that the producers who
constitute the nation must get a rea-
sonable price for their products and
the consumers get things at a reason-
able price.

Since my amendment is essentially
about remunerative prices to the
growers of agricultural produce, I
will confine my remarks only to that
section, The hon. Mover of the
Resolution has said that the price of
all commodities had gone up to such
a leve] that there iz much discontent
among the peoplee In the same
manner we have statistics to show
what is the position at the other end.

Mr, Deputy-Speaker: Will he take
some more time?

Shri Malaichami: Yes Sir.

Mr, Deputy-Speaker: He may con-
tinue on the next non-official day.
There is a calling attention motion by
Mr. Kachhavaiya now.

17hrs, -

CALLING ATTENTION TO MATTERS
OF URGENT PUBLIC IMPORTANCE

(ii) Fmrm ov Lost ProrErTYy OrFFICE,
NorTHERN RAILWAY
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The Deputy Minister in the Minis-
try of Rallways (Shri S. V. Rama-
swamy): At about 04-30 hours on
4th June, 1064, Rakshaks Rajinder
ang Manmohan Singh of Railway



